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A professionally, legally and scientifically operated mines will not disturb its 
neighborhood. If the distance is increased from 50m to 150m, the area of unproductive 
land surrounding the quarry will increase drastically, so as to safeguard its operations, 
which will be a national waste. This will ultimately result in economically non-feasibility 
of the project and the investor will back out from making investment in the Industry, 
which will impact the revenue generation to the State Government and increase in 
unemployment. A pictorial representation is made herewith with a sketch (A) for better 
understanding, wherein if 150M safety distance is implemented, only 8 cents can be 
mined for an area of 25 Acres. It might also be worthwhile to point out that in a 
state like Kerala, where land ceiling allows a company or individual to hold a 
maximum of 15 acres of land, if this irrational 150M safety is implemented, no 
mining will be possible by any individual or a single company. Hence considering 
all the above facts, technological advancement needs to be focused than conventional 
thinking. 
 
 

  
 
                                                      (Sketch A) 
 
    3)  i) Appointment of experienced and competent Mining Engineers is required in 
State Mining and Geology Department and in the committee of State Environment 
Impact Assessment Authority who are the authorities for approving and monitoring the 
Mining projects. Absence of competent Mining Engineers leads to ignorance of Mining 
laws and interpretation of mining laws in wrong manner. This causes delay in 
approving applications and difficulty to project proponents in Mining Operations. 
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